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Sealth Miaistî are given in the note that » been supplied to the hon. Members.

Shri  Krithiuicliarya Joshi x May ^
know the names of the States which have 
undertaken this scheme ?

ShHmati Chandrasekfaar : There are
12 States in India which have Undertaken 
comprehensive maternity and  child  wel- 
firc schemes for the promotion of health 
and welfare of children.  They are : Ddhi, 
Uttar Pradesh,  Madhya Pradesh, Bihar, 
Travttncore-Cochin,  Hyderabad,  Assam, 
Andhra, Mysore Bombay, West Bengal and 
Saurashtra.  The last four States will b 
implementing the schemes shortly,  ®

Shrimatl  Suthama Sen : May I
know whether there is any liaison between 
ê Health Ministry and the Central Social 
Welfare Board for promoting the welfare 
of children,  and if so, what is  the hai- 
•on?

Shrimatl  Chandraaeldiar t I would 
require notice.
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“ Dusting with 5 percent BHC; 
Spraying with 0*25  per cent DDT; 
Flooding the field and killing the larvae 
by  dislodging them  in kerosen ised 
water”.
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Paaaenger Amenitlaa

*i9it. Paadit D. N. Tiwary  t Will 
»he Minister of  Railwaya  be pleased 
to state: ,

(a)  whether  the  attention of Gov­
ernment  has been  drawn to  ihc  rê 
marks of the General Manager,  North 
Bastem  Railway,  made on the  31 sc 
May,  1955  Kurseong on the  occa­
sion of the meeting  of the  Passenjter 
Amenities  Sab-commit:ee  of'  ihe
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North  Eastern  Railway  Zonal Consiil- 
Utive  Committee to the  effect  that 
the work of  providing  passengers 
amenities  could not be  pressed for­
ward at present;

(b) if 80, whether  Government art 
in agreement with the  views  express­
ed by the General Manager; and

(c) if not the steps  taken to  steep 
up the  work of passengers  amenities 
in the North  Eastern Railway?*

The Parliamentary  Secretary to 
the Minlater of Railwaya and Trana- 
port  (Shri  Shahnmwaz Khan):  (a)
The General Manager had suted that a 
large number  of works carried forward 
from the previous year could not be pres­
sed forward to the extent desired due to 
the pre-occupation of the  Railway en­
gineers with the restoration of the breached 
section.

(b) Does not arise.

(c) The works are being pressed forward 
to the maximum  extent feasible.
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ŜfPRT =<rT??rT f  ÎSTo fo  ̂  ^
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Roads in Andamani

*1920. Shrl Bhaifwat Jha Azad s
Will the Minister of Transport be pleased 
to state whether it is a fiact. that Gov­
ernment propose to construct a trunk 
road linking the three  main islands in 
the Andaman Islands  group?

The Deputy Minister of Railways and 
Transport (Shrl Alagesan); Yes, after a 
proper survey of the area has been carried 
out.

Shrl Bhagwat  Jha Azad : What 
would be the length of the road the cons­
truction of which, the hon. Minister has 
just now said, would be taken  up by 
Government ?  Has any  rough estimate 
been made by the the Ministry?

Shrl Alagesan : I can only give a 
rough  answer.  It would be  between 
160 and 170 miles.

Shrl Bhagwat Jha Azad : Would the 
Government tell us what are the transport 
facilities that are available at present in 
the three main ishnds in the Andaman 
Islands group ?

Shrl Alagesan t As I said  before, 
before proceeding with this road, the is­
lands have to be properly surveyed and 
the Survey of India has been carrying on 
the work, and we propose to construct 
portions of the trunk road.  A rough ali­
gnment has been made which will be 
taken up during the second Five Year Plan.

Shrl Bhaffwat Jha Azad t As bet­
ween the three groups of the island, there 
is much water.  Therefore, do Government 
propose to devise an alternate system of 
transport, just like the present water trans­
port system of ‘moulis* for carrying on 
trade?

Shrl Alagesan t As it is, the road may 
have to cross the sea in three places and 
perhaps we will have to take the road on 
It.  I am not aware of the details of this 
matter. *

Railway Workshop Reviewing 
Committee

•iMi. Shrl T. B. Vittal Rao i Will 
the Minister of Railways be  pleased 
to refer to the  reply  pven to Starred 
Question No.  559 on the 8th August, 
1955 and  state :

(a)  whether  any  action  has since 
been taken by the  Railway . Board on

297 L.S.D.—2

the  interim 
Railway  W( 
mittee; and

submitted by the 
Reviewing Com-

Oa) if so, the  ««fctnrc  of  Mciian
taken thcicuu ?

The Deputy Minister of Railways 
and Transport  (Shri Alagesan) (a)
and  (b) Yea.  This was a departmental 
committee and the report deals with de­
partmental procedures and readjustments. 
Appropriate  action where necenary has 
been and is being taken.

Shrl T. B. Vittal Rao s May I know 
whether the  final report has been sub­
mitted by this Committee, because, in 
reply to a question on the 8th August 
last, it was said that the Committee’s 
report  was  expeaed by  the  end of 
August.

Shri  Alagetan s Yet; It hat been
submitted.

ShH T. B. Vittal Rao t Could I know 
the main recommendations of this Com­
mittee? .

Shri Alagesan : As it is, it is purely 
technical.  Perhaps the* hon.  Member 
may understand it but I am not able to 
understand it.  It runs to se\eral pages. 
I do not think. I should bother the House 
with that.

ShH T. B. Vittal Rao t May I know
whether this  Committee has found out 
that the capacity of some workshops has 
been  under-utilised ?

Shri Alagesan i I do not think I should 
go into every detail of the report of the 
Conmiittee.  It-is a departmental  Com­
mittee intended purely for action beina 
taken by the department  concemecT 
The Board has accepted many of the re­
commendations and is issuing instnictioBS 
to the  various  railway  administra* 
tions.

Shri Kamath t May I know whether
a copy of the report will be placed on the 
Table of the House? "

Mr. Speaker t It is a question of ad­
ministrative detail.  I do not propose to 
encourage that kind of probe mto the 
administrative details.  Unless there ii 
some kind of principle involved,  I do 
not think the question should come before 
the Parliament.

Shri T. B. Vittal Rao 1 The Railway
Minister, in his speech during the budget 
session two years ago, said that this Co n- 
mittee  was being  appointed to go into 
the question of fully utilising the existing 
capacity in the railway workshops.  That 
is why I want to know whether the Com­
mittee  has found that some workshops are 
under-utilised. .




